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08 08 2017- C.P.N0.838/2011 — Anudarsh Properties (P) Ltd. & Ors.

ORDER

Ld. Lawyers on behalf of the petitioner(s) are present. Ld. Lawyer on
behalf of respondent submitted that Mr. Sounak Mitra, Advocate who is
conducting this case is out of station, as such prayed for adjournment.

Heard, prayer is allowed.

Fixed on 01.09.2017.

MANORAMA KUMARI
MEMBER(J)




